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Or even 8 o'clock in the evening. But 
this is not the way . . . 

Mr. Speaker: If the House has sat 
late, that has always been with the 
approval of the House. The Govern-
ment cannot enforce that if the Houie 
does not want to sit late. Always the 
consent or the approval of the House 
has been taken. 

Then, he has raised the point that 
the President summons Pa1:liament and 
gives the list of probable legislative 
business that is expt!cted to be brought 
before the Houl!e. Of course, that is 
correct. But then it is not necessary 
that all that businE'l!s that is put clown 
in that list must be passed during that 
.lession. That is only a probability. 
It is the Government's responsibility 
or concern to see which Bills they 
want to haVe passed during a parti-
cular session. If the Government de-
cides that the session should end by 
that date and the business of the Gov-
ernment is left undecided, then I can-
not compel them. 

Shri Brij Raj Singh-Kotah to conti-
nue his speech. 

Shri K. N. Pandey: What about the 
Bonus Bill? 

Shrl Satya Narayan Sinha: About 
the Bonus Bill, we shall try to pursue 
it. We shall ask the concerned 
Minister to see if it could be intro-
duced. 

Mr. Speaker: Shri Brij Raj Singh-
Kotah. 
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13.39 bra. 

DEMANDS FOR GRANTS-Contd. 

MINISTRY OF FOOD AND ACRICULTURE--
Contd. 

Mr. Speaker: Shri Brij Raj 
Singh Kotah to continue his speech. 

Shri Brij Raj Singh-Kotah (Jhala-
war): Mr. Speakcr, Sir, I was just 
saying some few words when the 
House adjourned yesterday. . I wish 
to bring to the notice of the Minister 
for Food and Agriculture that 
throughout the Report I find that 
not a single word has been men-
tioned on India's wild life. 

Sir, I wish to take up the cudgels 
on behalf of these dumb and mute 
denizens. C)f our national fOr('st8. 
It is a very significant fact which I 
wish 'to point out that we are steadUy 
losing our wild life . . . 

Shrl Vldya Charan Shukla Ulaha-
samund): Is my hon. friend referring 
to the wild life of the House? 

Shrl Brij Raj Singh-Kot&.h: I am 
referring to the wild life on which he 
makes his company. I am very sorry 
that my hon. friend has made me 
meander. I am speaking of 'the wild 
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life that exists outside the four walls 
at. this House. 

I wish to draw 'the attention of the 
Hiouse to the fact that this wild life is 
being mercilessly shot down; though 
the rules exist, yet there is no imple-
mentation of t~em. We .have wild 
life preservation boards in the states, 
and we have also the Central body 
in India . . . 

An Bon. Member: They are shot at 
by the Han. Members. 

Shri Brij Raj Slngh·Kotah: No, they 
are being mercilessly mot at by many 
people, excluding me. 

Shri 
(Anand) : 
poachers. 

Narendra Singh Mahtda 
They are being shot at by 

Shri Brij Raj Slngh~Kotah: I am 
one of those who has taken to pre-
servation. I wish to say that there is 
absolutely no adherence 'to the law 88 
written and evolved by the Govern-
ments in the various areas, and one 
of the biggest fdctors is that the 
poachers go and do exactly what they 
wish, heing either persons of very high 
importance Or diplomats who are 
foraging out from Delhi. I wish to 
bring this to the notice of the House 
that at least the Co-rps Diplomati-
que by virtue of having a CD. plate 
on their cars do not haVe the p1'lvilege 
to go and shoot animals out of season 
and below the specified standard limit. 

13.42 hrs. 

[MR. DEPUTY-SPEAKER in the Chair] 

An hon. Member: They dare not do 
it in their countries. 

Shri Brij Raj Singh-Kotah: If we 
want to go and shoot in foreign count-
ries-and I have the experience of 
shooting in foreign countries-then 
the laws and regulations are so strictly 
upheld and minute inspections are 
done to see whether the trophy is up 
to the standard or not. But, here leave 
alone our nationals, but the nationals 
of foreign countries enjoying our hos-

Agriculture 
pitality go and do these things, and 
we sit without even lifting a little 
finger at them. 

8hri Surendra Pal SinJh (Buland-
... hahr): Shame. 

Shrl Brij Raj SiDch-Kotah: About 
sanctuaries, I wish to say that stronger 
and rigid rules must .be put into 
force. We have the experience that if 
it is a national park it is much better 
run, and the animals there have much 
better protection. We have a lot of 
national parks in this country and the 
best known are the Kaziranga, the 
!ymha and the Corbett National 
Par·ks, but they are under the 
supervision of the Centre and 
and have a very good manage-
ment. But amongst the States, I have 
my knowledge that here is a lot of 
disturbance in these sanctuaries, be-
cause the Forest Department goes on 
with the forestry operations of feeling 
at. trees or cutting of grass and the 
result is that the whole sanctuary of 
about 30 to 100 square miles is cons-
tantly being disturbed by these opera-
tionsand the animals are agitated and 
leave the sanctuary and, thereby, fall 
victims to the poachers. 

I wish also to state that we have 
established sanctuaries for our wild 
life, which are second to none in 'the 
variety which there is, in the world, 
but if we are to preserve this, we 
haVe 'to implement and put into effect 
sanctuaries for the plains animals 
also. We have read that the black 
buck and the chinkara and the great 
Indian bustard are preserved specif's. 
But I would like to ask how many 
of them are really preserved in the 
sense of preservation and how m31,Y 
of these protected animals are being 
still shot in complete violation of 
rules and regulations. 

Shri Narendrll Singh Mahlda: They 
have disappeared in the l)\ains. 

P;.TT ~ m~ ih:<n' (m) 
mq mtr~T~~rn~1 
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Then, I would like to say a word 
ahout the policy which is being pur-
sued. On the one side, Government 
say that they have protected several 
species. But what is the actual posi-
tion? Take, for example, the croco-
dile. It is a protected animal up to 
65, as far as my knowledge goes. 
We are not supposed to shoot at any 
crocodile in any rivers of this 
country and yet, on the other hand 
another Department of the Govern~ 
ment, namely the Fisheries Depart-
ment or the Animal Husbandry 
Dcpartment takes or gives contracts 
in the rivers and in the naHahs and 
systematically wipe out the croco-
diles in a commercial manner. I fail 
to understand what this policy is. If 
we protect them, they should be 
protected not only by the sportsmen 
but also by the commercial exploiters. 

Dr. M. S. Aney (Nagpur): Crocodile 
tears! 

Sbri Brij Raj Singh-Kotah: Another 
thing that I would like to point out 
to the Ministry is that everybody 
who has a little bit of taste of the 
palate always goes to Moti Mahal 
or some such re3taurant and orders 
partridge. I would like to know from 
where the partridges come in these 
restaurants. 'Ne get venison in our 
restaurants, we get pork, the wild 
pork, and we get partridges and 
other game birds. How does this 
occur? That means that constant 
netting or illicit shooting is being 
done and it is done in order to kill 
the animal and make a lot of profit 
on it by selling it to the restaurants 
whereas it is forbidden as far as the 
laws go. This is all that I would 
like to say about wild life. 

Now, I wish to point out something 
which is very pertinent in our part 
of the country, namely Rajasthan and 

in Kotah, particularly, that is, the 
problem of soil erosion. The Esti-
mates Conunittee has given a very 
good report. Especially my parts 
and the parts of my hon. friend Shri 
R. S. Pandey in the Chambal re.gion 
are well known for their ravines and 
for soil erosion. The Estimates Com-
mitee has said: 

'The Committee regret to note 
that the Central Soil Conserva-
tiOn Board which is charged with 
the renponsibilty to initiate and 
organise and co-ordinate research 
in soil and water conservation 
has not been meeting more fre-
quently'. 

Leave alone how often they have 
been meeting and how often they 
have not been meeting. But I wish 
to point out two or three points about 
my particular area. Here there is an 
encroachment on marginal lands. 
Land is being allotted by Government 
without any scientific knowledge 
about where to allot. It is all right 
to allot I-and, but you must see 
where to do so. I have many ins-
tances, for which I have not the time 
to mention, but which if the hon. 
Minister likes, I can supply to him, 
where the land has been allotted on 
the banks, right up to the edge of 
the river or rivulet, with the result 
that the fields are being constantJ.y 
eroded by water and you have to 
come and see exactly what a horriiy-
ing spectacle erosion is, by coming 
to our part of the country. Therefore, 
I would submit that this unimagina-
tive land allotment policy mUSL be 
stopped. Then there must be fuller 
implementatiion and the inculcation 
of knowledge into the minds of the 
villagers about what the benefits of 
contour bunding are. I had men-
tioned in my very first speech in this 
Parliament three years ago this very 
subject of soil erosion but I am 
sorry that in spite of that and in 
spite of the Government's efforts, 
adequate funds or power are not 
being invested in this very impor-
tant aspect of prevention of soil. Un-
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less and until soil erosion is check-
ed, our part of the country would 
be constantly eaten away by the 
rush of waters. It is absolutely cri-
minal that there should be wrong 
land allotments and trespassing on 
land. This connivance between the 
petty officials right down below and 
the interested pa·rties is being done 
with the result that the soil is being 
washed away and it is being thereby 
constantly eroded. 

Mr. Deputy-Speaker: The hon. 
Member should conclude now. 

Shri Brij Raj Slngh-Kotah: I had 
something more to say, but I shall 
abide by your bell and I shall sit 
down. 

Mr. Deputy-Speaker: May I know 
how much time the hon. Minister 
would require for his reply? 

The Minister of Food and Agricul-
ture (Shri C. Subramaniam): About 
an hour. 

Mr. Deputy-Speaker: I shall call 
the hon. Minister at 2.30 P.M. At 
3.30 p.m. we shall be having the non-
official business. 
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Shrl Jashvant Mehta (Bhavnagar) 
In 'the little time available, I shall 
highlight two or three important 
points. 

This is a very important Ministry 
because it is dealing with the food 
problem and our country is deficit in 
food. Many important points have 
~en touched by Members yesterday 
rIght from irrigation, land reforms 
to fertilisers, pesticides and the sugar 
problem. 

The hon. Deputy Minister stated that 
sugar production had gone up and we 
were even ·able to export. If the sugar 
production is 30 lakh tons, what is the 
difficulty in the Government removing 
sugar control and saving all these 
administrative expenses on i't? 

I would comIJJcment the Food Mi-
nister for taking three important de-
cisions. Government has accepted the 
principle of a remunerative price po-
licy to the 3griculturists. Secolldly, 
Government has appointed an AgricUl-
tural Prices Commission. Thirdly, 
Government is taking a step in the 
right direction by organising foodgrain 
corporation. The time has come 
10 organise the STC in each and every 
State. Why are the States not taking 
it up? The present distriibution sys-
1em is defective and because of it only 
the deficit States are suffering. The 
surplus States are exploiting the situa-
tion at the cost of the deficit States. 
If. this goes on, the deficit States will 
change their crop pattern, and divert 
land from cash crops earning foreign 
exchange to foodgrain and ultimately 
the country will suffer. Do you want 
lIuch a change or do you want to 
i!ncourage both cash crops and food-
grains? If you w!mt to encourage both, 

Agriculture 
the first and foremost step that Gov-
ernment should take is to abolish thf' 
fOod zones system. It was promised at 
the last Chief Ministers' conference 
that it would be abolished, but now 
we understand that the surplus states 
are bargaining with the deficit States 
and trying to gain from the difficulty 
of the deficit States. So, Government 
shOUld consider it. 

When Government has accepted the 
prinCiple of remunerative price to thE' 
producer and reasonable price 'to the 
consumer, they should see that there 
is a margin of not more than six per 
cent between th£: two, and that the 
price variation between the easy and 
lean periods is not more than six per 
cent. Government should try to 
stabilise prices on these lines. 

They should also take two or three 
important measures for the benefit of 
the agriculturists like crop insurance 
and cattle insurance. 

After 'the Reserve Bank Rural Credit 
Survey Committee Report was publish_ 
ed. rural credit has gone up to 25 DPr 
cent, but that is not sufficient. Long-
term, short-term and medium-term 
credit system should be co-ordinated 
and integrated and Government should 
simplify the ];,roccdure. The farmer 
should be entitled to a certain D"r 
cent a1 credit 011 the basis of the p;ice 
of the land, and he should be able to 
get the amount by cheque directly 
from the bank. 
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~ r"''''I(Un14 ~ l:f~ t I 
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fCf~~ ('Ofi 0fi1 ~T ~~'f ~ 'Il'tf m!:flfi 
~ m~ -qq'lIT f"'m'ft "') ~ I ~A' 
~;;r sl'F OfiT ~nr ~T'f;n: lfil: ~r ~ 'q'R 
;i {.go f~ if ~T;:r ~ ~ 'q'R "'§<:f ~ 
~ Off( if 'W1r!T f"foTQ' ~ ~iT I ~ iff 
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~ ~T >if11f I 

trfi ~ ltiT mr ~ 'q'1\ ~T ~RlI' 
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40 ~ c;:r 'q'olT~ ~ m~ ,~, ~, 

~~~~;:r;c~~~1 ~ 
~ 1t ~ ~RmT <tIT CfilfT ~, ~ ~ 
m, :qn: f1ri;r f1lf~ Crf <m 'fi'lfT ~ q-1\ 
no ~o 480 t ~<i ~ ~~ 
~ iflfR it 200 ~ ~ n 
..ror ~ <iT ~ '3it 'fi'rniT qj~ ~ ~ 
~ ~ 1~, Ofirr"lf~t mf~ [ro ;:r;c 
; ~ \ifTCfT ~ ~~l ~ "'T 'll'11: &lj1'f 

'~ ;;rTif.f ~ll I ~ Ofie.t * ~ 
~ t erm ~ '*~ ~ lfit ~ 

,'1WTlIT OfiW ~ nHTlt f", ~ ~ :;:ftqc 
'&20 (Ai) LSD-'1. 

Agriculture 

~ ;;mit ~ m ~ ~ m '5fir ~ OR 
IR ~oo if ~ t, ~ if ;;mit t 
mcm"l~~ri~m~rnt I 
~ ~ ~ 1 'fi\1l 40 ~ ~ wr~ 
{'mJ ~ ~ t I ~ ~ ilTU' 
.¢T t fit; lfi~ 'fiT ~ m t ft;ftt 
~ ~TOO OfiT ~ lit \i\1ll 
~ ctr ~ <m i;fnf ffif.f; ~ OfTie 
~r.t ~ if'if i;fnf I 

lI1'{ ~T ~~ <m ~ ~ f.tr 
''IT t:t~o ~o q-yf~~ ~ ~if it t:!;'li t:tit-
Ofi~ lfi'ro:r <hrr~ fiti1fT iflIT ~ I ~­

~mm~~1 ~~~Aiwif 
f~) 0fi1 t:t'" it~T ~rCf1 ~Iffi: ~) ~Tfct; 
~t it f~ q-{ ~~ it ~ 
~ ~mcr Cf llrT mf~ w, ~r it 
f~ it CfQ: f"Rf'f 'lit 'q'IT ~~ ~ 0fiT 
~1ffo1 'fit f'fi fifiID;ff ~ ~HI ~ if 
,f.r: 'flf.r it fur1: ~-m<: 'fil 'i~ ~ m!:flfi 
~ !ffr-H 'i!.Tllm f~ I 

Sbri C. Subramaniam: Mr. Deputy-
Speaker, Sir, at the outset I would 
like to thank the hon, Members who 
have participated in this discussion 
and have made many constructive 
suggestions. In addition to this, the 
Estimates Committee has submitted 
three or four reports concerning the 
Agriculture Ministry only recently. 
It will not be possible for me, within 
the limited time available, to deal 
wi·th all the points which have been 
raised by hon. Members and also to 
deal with the V&y important points 
which have been raised in the reports 
of the Estimates Committee, But I 
can assure the hon. Members that it 
will be my endeavour to examine 
every sug.gestion which has been 
made here and try to find out how 
far it can be adopted and implement... 
ed. 

One feature with regard 'to thB 
long debate on thefJe Demands WRIJ 
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referred to by my colleague, the 
Deputy Minister. That is, the em-
phasis during I.his debate which pre· 
viously was being put on food and 
distribution of food, has 'been on 
agriculture ani agl'icultural proauc-
tion. It is as it should be. But we 
should not forget that only towards 
'the end of last year, as a matter of 
fact the second half Of last year, we 
passed through a very agonising 
period due to the critical food situa-
tion. And if today the position has 
eased to a certain extent, it is mainly 
because the production during the 
year 1964-65 has reached a record 
level. I would like to place before 
hon. Members a few statistics in !'c-
gard to production because we need 
not be under the 'impression that on 
the production front We have complete-
ly failed. 

The year 1964-65 has turned out to 
be unique in the matter of agricultural 
production in several ways. After 
several years, 'the production of both 
khariff foodgrains and rabi foodgrains 
is substantially higher than last year. 
During the last few yearS what was 
happening was that if the khariff pro-
duction was up, rabi was down, and 
vice varsa; or the increases were more 
or less because of diverse trends 
wi'thin the two groups as in 1960-61, 
that is increase in production in cer-
tain crops and a substantial decrease 
in production in other crops. 

Within the khariff foodgrains, after 
several years again, the production of 
both rice and millets is significantly 
higher than last year. Within the 
rabi foo<igrains too, 1lh.e producti<*l 
of all the three grains, namely wheat 
barley and gram, if: expected to re-
gister a handsome gain. 

The production of foodgrains has 
attained a new high, about 87' 2 mU-
1100 tonnes, according to the advance-
estimates, as compared with the pre-
vious high of 81 million tonnes- in' 
1961-62, an increase of 7,7 per cerr':o 
Among the food grains, rice has Bet a 
new record of 38: 5 million tonnes; _ 

compared with the previous high of 
36: 5 million tonnes in 1963-64. 

Like food grains, the production of 
sugarcane is also estimated to be the' 
highcst ever, being 11' 6 million 'tonnea 
in terms of gur. It is higher than 
the previous l"eco:'d of 10' 6 million 
tonnes in 1960-61, by 9'4 per cent. 

Another record has been set by 
groundnut whose production has at-
tained a new high of 6' 07 million 
'tonnes, as compared with the previous 
high. of 5' 3 million tonnes in 1963-64, 
an increase of 14'5 per cent. 

other oilseeds and particularly 
rape and mustard, have also fared 
better than last year, so that the pro-
dUc'tion of all oilseeds taken together 
at 8'4 million tonnes marks a big 
advance over thc previous record of 
7' 3 million tonnes in 1958-59. 

Fibres have, however, not turned out 
to be better than last year, ibu't they 
are only marginally worse than lad' 
year. 

The current yeal"f> tentative esti-
mate of cdtton in 15' 3 million bales, as 
compared to 5' 4 million bales last 
year, a fall ot l' 9 Per cent. 

Jute production has turned out tl)< 
be 6 million bales in 1964-65 as com-
pared with 6'19 million bales 'last year. 
a fall of l' 7 per cant. 

Mesta is estimated to be l' 7 mll-
lion bales, as compared with l' 8 mil-
lion' bales last year. 

Taking into consideration the above 
estimates of production and the likely 
production of other crops, it is esti .. 
mated tHat the ov·~rall index numoer 
at agriculural l>1'ociuction in 1964-85 
would' be around 150, that is about 6' 
per cent higher than the previous, 
record of 141' 4' in 1961-62, and about 
T per cent higher than the index of 
1'401 S- in 1963:'64. 

lit this production level has been-
reached; th~ credit should go to us. 
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Indian farmer who, in spite of the 
many disadvantages he has, has at-
tained this new level of production. 
And what is important for us to rea-
lise is that we should not become com-
placent because of this level of produc-
'tion during this year. It will be rare 
that a whole year is likely to have all 
the favourable conditions which we 
had during 1964-65. Still, what is im-
portant to note is that we have a pot-
ential to reach 87 million tonnes, and 
even a little more. And this potential 
was not available five years before. 
Therefore, even though there has !been 
stagnation during the last three years, 
Wa haVe been building up potential, 
and therefore that potential has been 
fully utilised because of favourable 
weather conditions, because of the 
efforts of farmers and they have reach_ 
ed this 87 million tonnes. Even under 
adverse weather conditions during the 
last thrce years we have been main-
taining production at the 80 million 
level. Taat only shows that our base 
has been raised to a much higher level 
than ever existed before. Five years-
before, or ten years before, under ad..! 
verSe weather conditions We could not 
have reached 80 million tonnes. It 
would have been only round about 1111 
or 50 million tonnes. Under favour-
able conditions We could not have 
reached 87 million tonnes; it could 
have been only 4 or '5 million tonnes 
more than 50 or 55 million tonne3. 

Therefore, we have built up this 
potential. And what is now important 
to ensure is 'that we create conditions 
under which it is possible to utilise 
this potential to the maximum extent 
even if the weather becomes a little 
bit adverse during the coming year. 

How are we to achieve this is the 
most important aspect, and a question 
was raised, I think, by Dr. Singhvi. 
He raised the constitutional question 
whether, in the set up where the res-
ponsibility for agriculture and agri-
cultural production is with the State 
Governmen'ts, it is possible to achieve 
results. An far as I am concerned, 
I have functioned in a State Govern-
ment far more than ten yaars; and if 

Agriculture 
anybody should put the question that 
the Constitution should be changed. 
my immediate reaction would be, no 
I do not 'think we are going to improve 
matters by centralIsing everyth1ll6. 

Therefore, when We have taken the 
responsibility to get better agri-
the responsibility-to get better agri-
cultural produetion what is impOltunt 
is, in the given setup, how to achieve 
results. And it is from that aspedt 
that We have to find out what are the 
various steps 'that we have got to take. 

I have no doubt in my mind that in 
spite of this federal setup and the res-
ponsibilities with the S'tate Govemo-
ments, the Central Agriculture and 
Food Ministry can play a very im-
portant and vital role. And in addi-
tion to that We have the advantage of 
central planning also. And if the 
Agriculture and Food Ministry at the 
Centre will haVe to play a vital role, 
it cannot be played on the basis of im.. 
'POsing our decision on the State 
Governments, !but it should be on the 
basis of competence and efficiency of 
'the functioning of the Agriculture and 
FOOd Ministry at the Centre which 
would be recognised by the States; 
and they should be able to understand 
and appreciate Ithat here is a com-
petent organisation whiCh is giving 
them various kinds Of assistance, ad-
vice and various suggestions neCCsSilry 
tor the purpose Of pushing forwarl! 
the agricultural production. 

I myself, as a State Minister, have 
come across very many suggestions 
which did not fit into the local pattern. 
But still, from the Centre we were 
always insistent that the schemes 
should be taken as a whole every-
where; without taking into account 
particularly thaf the agricultural sec-
!tor varies from place to place, we 
were always insisting that this is e 
regimented pattern that shOuld be 
adhered to by every State Govern-
ment, and sometimes therefore some 
of the sugges-tions looked almost ridi-
culous. Naturally, when a ridiculous 
sqggestion comes :trom an important 
agency like 'the Central Government, 
even when an important and go«! 
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suggestion is made it is always looked 
upon with suspicion. That is why it 
is necessary for us to have a com-
petent organisation 'here. That com-
petent organisation can be brought 
about not only when we have very 
competent, intelligent and alble officers, 
but also officers who are in a position 
to understand~he problems of t~e 

State Governments, and who are able 
'to understand the difficulties and the 
complexities involved in agriculture 
and agricultural development. It is 
only when we have such officers that 
it would be possible for us to move 
forward and influence the Sta'l.e Gov-
ernments. That is why I have recent_ 
ly taken the decision that we should 
have as Secretary of the Agricultural 
Department a person who has func-
tioned in the State Government; a 
person who has had experience in 
agricultural development in 'the State 
Government; :md J am able to say 
that I om getting such a person and 
from the middle of May he will be in 
ciharge of the seeretarYRhip of 'the 
Agricultural Department in mY Minis-
try. Therefore. that i~ one of the 
steps which we have taken and it is 
not only at the Secretary's level, but 
evcn at the lower level, it is necessary 
to have people who have functioned in 
fhl" States and therefore they will be 
able to appreciate it. Pernaps one ad-
vantage which I may have over some 
of my colleagues is 'that I have some 
experience of State Government. 
It is necl"ssary that 9.'e 
bring aOOut a competent organisation, 
an understanding organisa'tion, so that 
we would be able to properly influence 
thf' State Governments, persuade the 
~'ate Governments, and that is how 
] am proceeding onwards. 

It is nece~s .. ry also to 
bring about a coordinated picture with 
regard to 'the activities relating to 
Agriculture and Agricultural policies 
at the Centre. Sometimes we seer.! to 
talk in different tones. Agriculture 
Ministry says something; Community 
Development Ministry says something 
;else.; and the Irrigation and Power 
Ministry speaks in a different wave-

length altogether. If such a situation 
arises naturally you cannot expect the 
State Governments, apart from the 
confusiOn created, as to what t'hey 
should follow. They will not 
certainly have any respect for the sug-
gestions coming from the Central 
Government. That is why a coordi-
nated approach is necessary with 
regard to these various Ministries 
concerned with agricultu!'al produc-
tion. 

We nave examined thLo; aspect, and, 
as a matter of fact, a report also was 
submitted by one of the officers who 
had functioned in th.'lt Ministry. 
Certain main recommendations from 
that report have emerged. And after 
considering the various as~ts we 
came to the conclusion-and lam a 
party to that conclusion-that it may 
not be neoessary to integrate the 
Ministries. Perhaps it would be po,;si-
ble to consider their activitles 
so as to activise and 
strengthen the AgricuHurfil 
Production Board, which has been 
broup,ht into existence a few years 
back. No doubt that production board 
has been functioning well and I may 
say it has discharged a good func-
tion, an important function, but still, 
it hns not been good enough to meet 
the exigencies of tne situation. That 
is why after a ,great deal of conside-
ration, We came to the conclusion 
that while the integration of the Min-
istries may be considered a little 
later, if it becomes necessary, we 
could consider this aspect, namely, 
whether by activising this Production 
Board we can achieVe results. Tnere-
fore, it has been decided that this 
Board should have a Secretary with 
the status of Special Secretary who 
would purSUe the various decisions 
which nave been taken by this Pro-
duction Board and see that they are 
properly implemented. Now, nobody is 
responsible for the implementation of 
the various decisions taken by the 
Production Board--each Ministry has 
to take care of it, and therefore, for 
the purpose Of seeing that the 
decisions are properly implemented, a 
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Special Secretary has to be appointed, 
and I hope to get a Secretary, who 
would be able to get this coordina-
tion and implementation done proper-
ly. And, in addition to that, it has 
also been decided that, because credit 
like cooperative credit has to play a 
vital role in agricultural production, 
we shoulcl have a small sub-commit-
tee of tills Production Board consist-
ing of the Ministe: of Agriculture 
being the Chairman, the Minister 
of Community Development, the Min-
ister of State in the Finance Ministry 
and a representative of the Reserve 
Bank, so that they may sit together 
and take decisions with regard to the 
coopctative movement and now we 
should function not only in the field 
of credit, but including marketing 
and other fields. Therefore, we have 
taken this decision, and we want to 
give a fair trial to this arrangement. 
Of course, nothing is final. Therefore, 
if this should yield results, it would 
be good enough. But, still if We find 
tnat there are bottlenecks, if we find 
that still there are confiicts, there will 
be time enough to review the whole 
position, 

Shrt Basappa (Tiptur): For the 
decision of the Board who is responsi-
ble-Agriculture Ministry or Com-
munity Development Ministry? 

Shrt C, SUbramaniam: Agriculture 
Ministry will be responsible. The 
Secretary will be functioning in tne 
Agriculture Ministry. Therefore the 
Agriculture Ministry would be 
responsible. This is the decision which 
We have taken with regard to the co-
ordination; but apart from coordina-
tion. I want to make this Agriculture 
Ministry a more efficient and compe-
tent organisation; and how could it 
be done? Today our administration is 
90 administration-oriented that it is 
unable to cope with the problems. It 
is all right with reference to a Min-
istry like Home Affairs where it has 
trained administrative structure. But 
in technical Ministries like Steel or 
Industries or Agriculture which are 
technical in nature, unless we give 

Agriculture 
impo:tance to technicians, profes-
sional people and experts, I am 
afraid, however mucn we may try, 
we may not be able to achieve the 
desired results. That is why I am 
trying to give the place to technicians 
with regard to advising and taking 
decisions, and I hOPe some further 
decision.~ will be taken on this line. 
I havp made tne Inspector-General of 
Forests an ex-officio Joint Secretary. 
At prcsent what happens is this. 
When thp InsDector-General of 
Forests, who is supposed to be the 
toomost expert available in forestry, 
offers some advice to the Gove:nment 
or makes a suggestion, an Under 
Secretary Or some other oflicer 
scrutinises the technical advi~ given 
by him. This is really the stat.! 
of affairs not only with regar; I 
to the Inspector-General of Forest; 
It is so with regard to every hig':" 
placed technician expert etc. Th.! 
recommendation of an Animr.l 
Husbandry Commissioner or Agri-
cultural Commissioner is likely to be 
over-ruled by any Deputy Secretary. 
Well, I do not know how competent 
they are for the purpose of scrutinis-
ing the technical opinion, given by 
such technical experts. This is hap-
pening not only with regal'ld to 
Agriculture Ministry. If tile admi-
nistrator they still thinks that the ad-
nistrator still thinks that the ad-
ministrator is the ultimate arbitrator 
even of technical opinion, then woe 
unto our technical development and 
shOUld value the advice given by 
technicians and experts. in the line. 
As far as any technical view is con-
cerned, if we are not satisfied with 
one technical expert, we may refer it 
to another technical expert, but we 
should not have lay judgment. We, 
laymen, shOUld not sit in judg-
ment over technical views given bv 
the most competent person is aVl1fL 

able to us. 

Another aspect to which I am 
devoting some attention is tnnt 
technicians should have the proper 
status to advise the Government 80 
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that we may be properly guided by 
the advice of the technician. Another 
aspect is how to avoid delays? Regar-
ding administrative reform, the Home 
Ministry has taken up this matter, 
and proceeding ahead, and I hope 
some results would come out of this. 
But We cannot wait for all that 
comprehensive reform to come about 
and then for agricultural development 
to take place. That is why immediate-
ly I have a-sked the Institute of Mana-
gement at Calcutta to go into the 
functioning of the Agricultu'I'e Minis-
try, and study scientifically, and 
tell us how the present system and 
the various things could be improved, 
so that there would noi be any delay, 
so that bottlenecks, if an", could be 
removed. Necessary decisions will be 
taken in that regard. To the extent it 
is possible, to the extent it lies in 
my power, I am trying to make t'his 
instrument, this Ministry, as efficient 
and as competent as possible so that 
it may command the respect of the 
State Governments, SO that it may 
command the .respect of the State 
'Officials. That is the only sure way of 
influencing their me-thods and 
machinery. 

Tnenext aspect is this. It is not 
merelyenough that this machinery 
should he come competent. We should 
also think as to how to have proper 
liaison, proper coordination b~t­
w~en the Centre and the 
State Governments. That is also 
important. After all, We can only 
influence we can only persuade the 
State Governments. How to bring 
about tms? This has also been engag-
ing our attention; and, recently, after 
a good deal of discussion, the Finance 
Minister has made a very useful 
suggestion for our consideration. That 
is under our consideration. Instead of 
having advisers in the Planning Com-
mission located here and going there 
once or twice a year to advise them, 
will it not be possible to locate a high 
officer in the State Government? He 
'may be called Development Com-
missioner or by any other name. Oce 

of tile senior-most Officers of the 
State Governments can be taken out 
and placed there as the representa-
tive of the Centre. He may· be given 
financial powers to sanction schemes 
then and there, instead of Writing to 
the Centre and taking decisions later 
on. He may function as a liaison 
officer for some other developmental 
activities also, but his main concern 
will be agriculture. It will not be an 
imposition on the States, because he 
will be selected in consultation with 
tne State Governments, out of their 
cadre. It is not a question of some-
body going from Delhi to boss over 
them. We have had discussions with 
one or two State Governments about 
this and it has been broadly welcomed. 
After discussing with the other State 
Governments also, we hoPe to take a 
decision, SO that some 'highly placed 
officer is there repreRenting the 
Centre to bring about better coordina-
tion,and liasion, between the State 
and the Centre. 

We have also considered how best 
to formalise the relationship between 
the Centre and State Governments. 
We have at present an advantage 111 
this respect Joout which the commu-
nist party is alway" complainir.g. I 
mean throughout the country, in the 
States and at the Centre, there is one 
party in power. I do not expec~ this 
state ClI affairs will C()ntinue for ever; 
it is bound to change. 

Shri Warior (Trichur): Yes; it 
will change. 

Sbrl C. Subramaniam: I know what 
change he means, but that is not the 
.. han/Ze I mean; I mean a democratic 
change, not a communist change. 
However, I am not joining issue with 
him on that. 

We have been comidering for 
sometime now best to formalise the 
relationship between the Central and 
State Governments. In the various 
lIrojeets, it may be perhaps necessary 
to draw up a memorandum of under-
standing or memorandum of commit-
ments, in which the responsibilities of 
the Central and State Government 
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'."ill be clearly spelt out and with 
(1'efere~e to that, financial l'eSOUrCe5 
· being made available for the imple-
mentation aspect of it will be 
-considered. This approacn has been 
tried in USA; I hope our communist, 
friends will not object to it on that 

• ground. 

Shri Warior: 
phobia. 

We have no such 

Shrl C, Subramanlam: Form-alising 
the relationship between the Central 
and State Governments, particular, 
with reference to a subject like agri-

· culture, is absolutely e:lsential. 
These are the directions in which we 

are considering how to improve the 
administrative machinery, which alone 
will provide the various facilities and 

· remove the bottlenecks existing today 
in the path of agricultural develop-

· ment, I do not think I 'have exhausted 
all the measures we have to take in 
this regard. There are many other 
aspects, but I have given a broad 

· picture of how we may go about this. 

As pointed out by Mr. Malhotra, 
We are also considering the question 

-of agricultural research. We should 
'be using whatever techniques and 
research facilities are already there. 

'What we have already is sufftcientto 
meet the needs of the country for 
the next five years or more. We have 
to safeguard the interests of the 

'future generations also. It <lan be done 
.only on the basis of intensified and 
efficient scientific research. Tnat is 

. why soon after I took charge of this 
portfolio, I devot~ attention to the 

- research work going on in the min-
'-istry and in the country and I tried 
,to find out how best to imprOVe it. 

It is not IL'I if attention was not 
,devoted to this aspect earlier. As a 
matter of fact, I have found 'reports 
after reports of various committees 
and review teams about reorientation 
and reorganisation of agricultural 
research. I 'have done nothing new. 
t have only taken note of what has 
-already been recommended and tried 
to implement them as quickly as' 
'Posslb]e. 

Agriculture 0 

I am happy that from 1st May-
tomorrow-a scientist, as pointed out 
by Mr. Malhotra, will head the ICAR 
Dr. Pal will take over as the 
Director-Gene~f\l of Agricultural Re-
search and ne will be the head of 
lCAR from tomorrow. It is not merely 
a change in the head of the organi:>a-
tion which we arc visualising. With 
regard to the entire concept of agri-
cultural reseoarch we are trying to 
bring about a change in outlook, 
procedures and methods. We sim-
ply boat of there being 40 or 50 
research institutions. We have a large 
number of so-called research institu-
tions in every State, but they do 
not have sufficient trained personnel 
aIWi equipment in them. This is diver-
sion and dilution of resources, without 
obtaining any results. So, We want to 
consolidate our efforts, so that 
properly qualified men and sufficient 
equipment will be available at a 
particular centre for research and 
there will be a coordinated approach 
to scientific research between the 
central and State agencies. After all, 
we will 'have to make the best USe of 
our limited personnel and equipment 
and other resources. That is why' a 
coordinated approach to agricultural 
research is now being worked out. I 
hope that with the cooperation of the 
State Governments, it should be 
possible for us to draw upa co-
ordinated programme of agricultural 
research. Only tnrough these 
coordinated research programmes it 
would be possible for us to achieve 
results . 

Another way in which we want ,to 
activise agricultural research is 
through what are called the coordf-
nated researcn programmes. This has 
yielded great results particularly tn 
evolving hybrid maize and producing 
seeds for improved production. 
Programmes of coordinated research 
for wheat and rice have already been 
launched. We have to launch them 
for other commodities also 
By this appro'.lch, We hope 
that within a very short 
Period, it would be possible for us 
to achieve good results. I shall 
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indicate the lines in which we will 
proceed when I speak about actual 
agricultural production. I hope what 
we are doing will not only help the 
present progress in agriculture, but· 
lay the foundation for future progress 
also. 

We cannot be content with copying 
what has been done in other parts of 
the world. Even though the basic 
fundamental principles m'dy be the 
same, agricultural development has 
to be adapted to the region, soil, 
climate and people also. Unfor-
tunately, this adaptation ha..; not 
been made properly. We have been 
depending on foreign ;;cientists and 
foreign approaches, with regard to 
agricultural research. The richest 
source of energy available to us is 
solar energy. This can be effectively 
used for the purpose of better gI'owth 
of our plants. Unfortunately, this has 
not !been taken note of till recently~ 
1 am glad our scientists have identi-
fied this and they are proceeding to 
evolve varieties which would take 
full advantage Of the solar energy 
available, apart from the artificial 
nutrients. 

Shri Narendra Slqh Mahlda: What 
albout atomic energy? 

Shri C. Subramanlam: We are 
using that also. This is the natural 
energy which is available and natu-
Nlly the source which is available 
could ,be best utilised provided we 
orient our research to these things. 

I am particularly glad that we have 
a new generation, a young generation 
of scientists who are conscious of 
these things. I am afraid, till now, 
we have not given them the proper 
opporturiities. We have to give them 
the opportunities, we have to give 
them all the facilities and all the 
equipments which are necessary. 
During the Fourth Plan, while we are 
giving priority to agriculture anrl are 
thinking-in terms of Rs. 2,400 crores, 
We want to gIve priority to scientific 

research and if Rs. 100 or Rs. Iso. 
crores out of these Rs. 2,400 crores 
are. Ill'ocated fOr scientific research it 
would 'ylield much better dividend~ 
even for the present and particularly 
for the future. This is the approach 
Wf' have got to make in the formula-
tiOn of the Fourth Plan with regard 
to the research programmes which we 
have got to undertake. 

While all these are taking place, 
what is necessary is that we have to 
solve our food problem as quickly as 
possible. It is dangerous to be de-
pendent on large-scale imports 
from any IJart of the world. A lesson-
was taught to us a month back. When 
there was a strike in the United 
Sta~es of America, that created a food 
crisis in our country because we are 
depending upon imported !oodgrains 
on a large-scale from the United States 
of America. We have to carry food-
grains all these 12,000 miles and if 
there is any crisis we would be in 
great danger. Therefore, we should 
hasten fOl'WQrd and see that we reach 
self-sufficiency with regard to cereals 
at least as early as possible. As far 
as I am concerned, I am assured by 
the scientists that this IS a possibility 
and it could be Qchieved provided we 
·proceed in the right way in whieh 
case within the next six years. that is 
by the end of the Fourth Plan period. 
it should be possible for us to reach 
self-sufficiency with regard to cereals. 
That is the target which we nave fixed. 

For this purpose We are now trying 
to identify the various areas of '8ction 
so that we may proceed to take 
action in this direction. It is not a 
miracle which would work in the 
agricultural field. It is positive ac-
tion, it is positive material input that 
alone would give results. Therefore. 
we are now trying to identify these 
Ilreas in order to take action. 

The first and foremost thing is 
higher production. This ha;:; got to be 
by the use of fertilisers, balanced 
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fertilisers-nitrogenous fertiliser, 
ph.'oSphatic fertiliser and potash. If 
today we· have slackened a little with 
regard to the production programme, 
it is mainly lbecause we are not mak-
ing available sufficient fertilisers to 
our farmers. Two years back there 
was' a complaint that in spite of ferti-
lisers :being available, there was no 
sufficient off-take. During the last 
year we found that we were able t·o 
meet only about 65 or 70 per cent of 
the demand. Even that demand, I 
Ruppose, was underestimated. But 
during this year I find that in spite 
of the fact that we will be distribut-
ing about 1,00,000 tonnes more of 
nitrogen than in the last year we will 
meet only 60 per cent of the demand. 
The demand is just coming up in 
geometrical progression. Therefore, it 
IS necessary to meet this demand. My 
es-imate is that unless we are in !I 
POSitiOn to improve the supply posi-
tion b:}1 2.,00,000 tonnes o.f nitrogen 
every year, we would not be able to 
reach the target which we have set 
for ourselves. 

How are we to do it? It should be, 
as far as possible, by indigenous 
production. It is here where the 
industry has to give the support to 
agriculture. If industry fails then to 
that extent agriculture will fail. 

15 hrs. 

Some hon. friends were making a 
mention tlvat the allocation with re-
gard to agriculture is not sufficient; 
they were talking in terms of 
percentage. It is not merely alloca-
tion to agriculture which Is import.. 
ant, but we have to take into account 
various industries which have got to 
back up agriculture. We have to 
take all that into account. And if we 
take all that into account, I have no 
dOUlbt, we will reach the percentage 
of 50 or even a little more Ulan that. 
But what I want to emphasize is that 
for agricultural production unless 
there is sufficient backing :!.rom the 

Agriculture 
industrial sector we would find that. 
it will not be pIOssible. That is how 
We have made calculatiQn of what the 
availability of fertilisers should be 
for every year and we have indicated 
to the industrial sector and we have· 
indicated to the Finance Ministry also 
that either it should be produced with-
in the {.'{)untry or, if it is not produced 
within the country, it should be 
possible for us to import it. It is. 
Ibetter to import fertiliser than import 
foodgrains, because with 1 tonne of 
fertiliser we can have 10 tonnes of 
foodgrains. In the same :way if you 
talk of production of fertiliser, some 
raw materials will have to be import-
ed and it is better to import Re. 11-
worth of raw materials with which 
we will be able to produce . Rs. 51_ 
worth of fertiliser. Therefore, indi-
genous production is important. But 
if it is not possible to reacll the target 
which we require every year, then it 
shOuld be imported. And there is II 
great competition in the world today 
for fertiliser. For love or money, we 
cannot get enough fertilisers. It is 
necessary to ensure that fertiliser is 
supplied and fertiliser is ensured to the 
farmer. There is no use blaming !he 
farmer. The farmer is coming for-
ward. Here I would like to pay my 
tribute to the farmers who come 
from Andhra to which State my res-· 
pected colleague, Mr. Sanjiva Reddy, 
belongs. They have stood foremost in 
the use of fertilisers and even now 
there is a great demand for it; not 
merely great demand, but they use it 
to the best advantage possible. That 
is why agricultural production is. 
increasing by leaps and bounds in 
Andhra Pradesh. 

I heard a complaint during the' 
debate that whereas there is so much 
of demand in Andhra, Madras, Pun-
jab and proba~bly in Maharashtra fOOl 
in some States farmers are asked to 
purchase fertilisers by compulSion Gnd 
therefore it is being wasted. This 
requires looking into. I do not 1hink 
it is necessary. Perhaps for the pur-
POSe of statistics for .>howing that 'we 
are aiSo consum.i.ng fertiliser' some 
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'State Governments are taking action 
and forcing the ryots to purchase it. 
This is merely a waste and that is 
how blackmarket has developed. If 
they do not use it fertiliser in the 
n'orth travels down to Andhra, Mad-
ras and other places. Therefore, what 
I am stressing is that we have to etn-
sure that thls fertiliser is available 
in sufficient quantities. Otherwise we 
won't he ab'e to reach our production 
target, however much we may wish. 
It will be only a dream. And in 
addition .....• 

Shri Shivaji RaoS. Desbmukh 
(Parbhani): What about complOst 
programme? 

Shri C. Subramaniam: I know-
compost, cow-dWlg and everything. 
They will solve the problem only 
marginally. Ultimately -production 
'has got to increase, whether we like 
it or not, by nitrogenous and in-
'organic fertiliser. There is no deny-
ing that. I am not trying to deal with 

· every point, but am emphasizing the 
important points which we have got 
to take note of. 

Shri Warior: What s-hould be the 
target per hectare and how much 
consumption should there be? 

Shri C. Subramanlam: lam not in-
terested in this theoretical calcula-
tion. We want to produce enough to 

· meet the needs of the people. I Am 
· coming to that aspect a little later. 

Fertiliser can 'be utilised to the best 
advantage only when irrig:ation water 
is available. In that connection, we 
are increasing the tempo of imple-
mentation of medium-size and big-
c;ize irrigation project... They will 
take their own time. But during the 
short term we will have to intensify 
our efforts in the field of mlnor irri-
gation. Therefore, we are evolving 
an intensified programme of develop-
ment of minor irrigation I!ources. Re-
garding these minor irrigation sources, 
we !leem to think that we can have 

tube-wells wherever we want them; 
we can have tanks wherever we want 
them and we can have wells where-
p.ver we want them. It is impossible 
to have like that. It has to be bued 
on a ground water survey. Unless 
water aVllilability is known, either 
surface water or underground water 
you cannot take up this minor irriga-
tion. For this purpose we have a 
fairly wide groWld water survey pro-
gramme. It is with the backin~ 'of 
this we have to take the minor irri-
gation programme. That is what we 
are undertaking as an advance pro-
gramme durini the last year of the 
Third Five Year Plan so that during 
the Fourth Plan we may go forward 
with regard to implementation of 
these minor irrigati'on programmes. 

Sometimes we seem to think that 
once water is made available auto-
matically production will eo up. To 
a certain extent it is true because it 
immediately improves the conditions 
of agriculture. But if you want to 
gel the maximum advantage out of 
water you should also know how best 
to use the water with reference to 
the soil, with reference to the crop. 
Therefore, soil-water-management 
which is a new science now, which is 
a new technique, is becoming more 
and more important. Unfortunately, 
we have not made sufficient advance 
in this. Therefore, to take up these 
irrigation programmes it is necessary 
to take up an intensified soil-watp.r-
management programme 'on the basis 
of soil survey, use of water, the vari-
ous crops and the various varieties of 
fertiliser which can be ured. When 
we think of minor irrigation pro-
grammes we seem to think that they 
can he taken up very easily without 
any technique being available. In 
additi'on, it has to be backed up by 
technical survey of ground water 
availability and surface water ava!t-
ability. That we are undertaking. 

When we use fertiliser nnd wai:r 
it provides fertile conditions not only 
for growth of plants but also various 
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insects and spread of plant diseases. 
'Therefore, plant protection pro-
gramme has got to be a competen t 
·of \'his production programme. That 
nas to be taken up with reference to 
production of chemicals, with regard 
to the equipments which are required 
to use those chemicals. That is also 
being 5arted out and I hope it will be 
possible for us to sort it out in the 
proper way, so that in th~ Fourth 
Plan all these are available in suffi-
cient quantities and spread out every-
where so that it would be possible for 
the farmers to use these things in an 

·effective way. 

In addition to this, to get the maxi-
mum effect of the use of all these 
materials it is necessary to have the 
proper seed; otherwise you would 
find that even though you may do all 
these things the results would only be 
second-rate or third-rate results. That 
is why an intensive seed programme 
was accepted during the Third Plan 
period rand even during the Second 
Plan period. I myself have participat_ 
ed in it, in establishing these seed 
farms in the Madras State. But I am 
not quite satisfied with regard to the 
quality of seeds whicn we are produc-
ing not only in the State farms but, 
later on, in the registered growers, 
farms also. Therefore, we should have 
an intensified seed production prog-
ramme. That is why I requested the 
Minister of Parliamentary Affairs to 
give priority to the Seeds Bill which, 
I am glad, was mentioned in the prog-
ramme for the next week. I nope this 
Rouse will pass that Bill-it has 
already been passed by Rajya Sabha 
-on the basis of which we would be 
able to ensure quality and standard of 
8eeds which would be distributed. 

But merely passing a law would not 
produce the required quality or main-
tain the required standsrd. We have 
to have proper organisations for this 
purpose. That is why t'hc Seeds Cor-
poration, which is already undertak-
Ing the development of hybrid maize 
and also various vegetable seeds, has 
been set up. We are trying to 'have 
similllr Seeds Corporations either 

Agriculture 
region-wise or commodity-wise for 
the purpose of developing all these 
things. In addition to that, I invited 
private firms also to participate in 
seed production programme. I am 
glad the response has been good aod 
many are coming furward for the 
purpose of producing quality seeds 
and distributing them. Therefore, it 
should be possible for us to have a 
Wide programme, an extensive pro-
gramme to produce various seeds anrl 
these seeds being available to the 
farmers in time for the purpose of 
bein.g used on their fields. 

These are the various things, the 
material inputs, which have got to be 
made available to the farmers for the 
immediate increaSe in the various 
programmes. Even with regard to 
seed, as I mentioned when I was deal-
Ing with the scientific research pro-
gramme, it is not merely a question 
of the existing varieties. Even with 
regard to the existing varieties we 
have to produce quality seeds of 
specific standards. But in addition to 
that, science has given us the advan-
tage of evolving new varieties which 
have got higher potential of produc-
tion. However much fertiliser, irriga-
tion and other facilities we may give, 
the present varieties of wheat which 
we are using, for example, would not 
be able to give us more than 30, 40 or 
at the most 50 mwnds. But new varie-
ties are being evolved in our research 
institutes which have a potential of 
producing 70,80 or even 90 maunds. 
These new varieties will have to be 
wolved. Therefore, it is a question 
of not merely producing the varieties 
which already exist but .producing 
new varieties and producing those 
seeds also. It is in these directions 
that we have to enlarge the seed 
industry, if r may say so, and se;cJ 
production' programme, which Wll1 
take care of the main production pro-
gramme which we have and which 
alone will give us increased produc-
tion in the near future and also in the 
years to come. 

But if our farmers have to under-
take all these, unfortunately, they do 
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not have the economic strength. To-
day if you ask him to purchase ferti-
liser, if you ask him to take up the 
plant protection programme, if you 
ask him to have better scens, he does 
not have the necessary eConomlC 
strength. That is why credit lJecomes 
another vital factor in the develop-
ment of agriculture. We have been 
developing agricultural ett·cUt 
through co-operative socletit:'3. "ud In 
setme of the States they have done 
very good work. But 1 am afraid, in 
many other States, except in three or 
four States, while cooperatives have 
come into existence they are not 
fum~tioning up to thC! standard. What 
arc we going to do? Are we going to 
starve in the name of co-operation? 
Shall we wait till co-operation deve-
lops so that credit will become avail-
able, then production will go up, 
foodgrains will becctme available and 
till then depend upon PL. 4801 That 
is why the question as to how the 
credit .needs of the farmers will have 
to be met immediately is a matter 
which is engaging the attention of i;he 
Government. The Reserve Bank has 
gone into this question. Various other 
committees have also gone into this 
question. We have to take a decision. 
It is here where co-ordina.tion bet-
ween the Ministry of Co-operation 
and the Ministry of Agriculture has 
to be brought about in a big way and 
in an integrated way. Sometimes we 
are carried away by slogans like 
"Co-operatives and nothing but co-
operatives". All right, I am for co-
operatives. But if they do not func-
tion properly we should have an 
alternatiVe agency to take care of it. 
Therefore, unless We take care of the 
credit we may make all tbese imputs 
available but even then the farmers 
will not be able to purchase them, 
utilise them and use them on the 
fields and get the higher production 
that we aim at. We cannot, there-
fore, afford to slip in this direction. 
That is why we are thinking in terms 
of an Agricultural Credit Bank to 
functiOn in areas where the co-
operative movement is weak. Also, 
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recently, the Prime Minister was; 
talking in terms of private commer_ 
cial banks coming into the picture for-
the purpose of supplying credit to the 
peasants. All these things will have: 
to be explored. Unless We do it 
perhaps the credit needs of the far-· 
mel's will not be squarely met, and if 
we are not ab!e to meet the credit 
npels even if we produce and make-
avuilable all the other things the pro-
duc-tion wii! not go up. 

Shri Ranga (Chittoor): All these 
things h::IVe been before the Ministers. 
and all these years every year they 
have been saying these things. 

Shri C. Subramaniam: Every year 
we have to say this and every year we 
have to improve our performance. If 
we do not do that, we need not have 
this discussion at all. We can simply 
say that we discussed this last year. 
The hon. Member also says the same 
thing. After all, what is important IS 
to remind ourselves every year that 
these are the tasks before us, let us 
do them in a better way and in a more 
efficient way. 

SIlrl Ruga: Sahasranam will not 
help; we must have some results. 

Shrl C. Subramaniam: At least 
Sahasranam will remind us what we 
have to do. That is what we are 
doing. I do realise that it is not 
merely the realisation of various 
actions which have got to take place. 
That is way I am saying that We are 
indentifying them 8lld. We are trying 
1\;0 take action. IDtimately you should 
judge us, as you are judging Us now, 
through the Fourth Plan as to how 
far we have implemented our policies. 
If no implementation takes place Y 
will also join ranks with several Food 
Ministers and walk away. 

Shrl Warior: That won't help us 
also. 

Shrl C. Subramaniam: I hope It may 
not be necessary. It is for that pur-
pose that I have taken up this chal-
lenge and I hope to meet this chal-
lenge (Interruption). 



12239 D.O.-Min. V AISAKHA 10, 1887 (SAKA) of Food and 12240 

It is not merely the cereals alone 
which would meet the food require-
ments of the country. A question 
was put as to what will be the avail-
ability of cereals per head. Suppose 
I give 20 ounces per head, will it meet 
the food requirements of the people? 
No. The other subsidiary foods are 
important. That is why we are 
launching a big crash programme of 
vegetable production particularly in 
Delhi. ' I suppose some of the hon. 
.Members would have gone round and 
seen the vegetable development that 
has taken place round about Delhi 
,even during the last three or four 
months. It has gone in a big way. 
We are trying to take it up in all the 
other urban areas round about. These 
have been sanctioned and action has 
already been taken. I hOPe it will 
make an impact next year. 

In the same way, the development 
'Of fisheries, the poultry and various 
other things has also to be taken care 
,of, During the last three, four years, 
poultry particularly has made a 
tremendous progress. It may not be 
sufficient when you take into account 
t'1(' needs of the country. But we 
h?ve to carry it forward and we shall 
'cnrr' it forward. 

Now. apart from these things, apart 
from the3e production programmes, 
distribution is also very important, 
-bec,lIlse we found that whenever 
!Scarcity arose the distribution became 
'a prob1em and critical situations arose 
'in many parts of the country, parti-
'Cularly during the last year. Some-
'body spoke about the Kidwai formula. 
It is easy enough to de-control when 
the conditions are satisfactory and 
,there is a production boOm. That was 
what happened when Kidwai de-
controlled it. I was also a party to it 
because I was Food Minister in Madras 
at that time. I can also take credit 
'by saying that the suggestion ot de-
-control came from Madras. 

Shri Sonavane (Pandharpur): Let 
~s not deprecate him. He has done 
wood'work. 

Agriculture 
Shri C. SubramaDlam: 1 also take 

credit for it. 

Shri Sham La! Saral (Jammu and 
Kashmir): In the particular circums-
tances i.t was lood. 

Shrl C. SUbramant8m: What also 
we have got to em;ure is that when a 
critical situation arises We should not 
be found lacking in any way at that 
time. We have JOt to take sufficient 
safeguards for that purpose. From 
that aspect we lay down for ourselves 
a long-term price policy and a dis-
tribution programme, which I have 
already placed before this HousC'. I 
don't think I should go into the details 
of it, the essential features being the 
assurance of eC'Onomic minimum 
price for the prodUcer and a!so seeing 
that the consumer is not called upon 
to pay an unduly high price. 

Shri Shivaji Rao S. Deshmukh: That 
is the contradiction; there is an ele-
ment of subsidy. 

Shri C. Subramaniam: You cannot 
subsidise the food grains in OUr coun-
try; ,that would mean we won't have 
any other developmental programme. 
This is my view. After all it is only 
a small portion of the urban popula-
tion who are called upon to pay higher 
priCe and they have a-ot the ca.pacity 
to pay; they should not grudge paying 
a little more for the purpose of in-
creased production. 

8hrt Hanra: Is not the urban popu-
lation being subsidised? 

8hri C. 8ubramantam: That is com-
pletely a different aspect altogether. 
How are We to ensure these two 
things? That is why the Food Cor-
poration has been brought into exis-
tence. Merely fixation of a maximum 
price beyond which it should not go 
and merely a law will not produce a 
miracle. That is why it becomes 
necessary to build up sufficient buffer 
stock. about which also We have been 
talking for a long time. Witbout 
suftlcient buft'er stock it wil:l not be 



12241 D.G.-Min. APRIL 30, 1965 of Food and Ag"z."ultuTe 12242 

[Shri C. Subramaniam] 
possible for Us to control the market. 
That is why our immediate problem 
and our immediate pOlicy is the con-
trol which We havfl enforced by way 
of zonal restrictions. That is mainly 
1'0r the purpose of seeing that we 
lluild up sufficient buffer stock. Once 
that is built up and I hope it will be 
built up as quickly as possible, imme-
diately we can review this zonal 
arrangement and We can remove it as 
quickly as possible. 

Even though no complaints have 
been made on the food front, still, 
rightly, the Members from Kerala 
raised a problem. It is only r"cent-
ly the Gilvernor of Kerala was here 
and I think today also he is here in 
Delhi. I had a long discussion with 
him with regard to the food ~ituation 
in Kerala. We already have rice 
stocks to meet the demands for two 
months and our inteIlition is to build 
it up so that we will have stock at 
least to meet the needs for three 
months. Then during the monsoon 
the transport bottleneck, the transport 
difficulties, will not stand in the way 
of food. On the 18th May thc Food 
Advisory Committee in Kerala is 
meeting and I have agreed to go there. 
At that time I shall have the advant-
age of the suggestions which the hon. 
Members may make in the meeting of 
the Food. Advisory Committee. After 
that, I can assure this honourable 
House that we will take every possi-
ble step to ensure that the supply will 
be properly given to Kerala and the 
needs of the Kerala people, which is 
now the responsibility of this Parlia-
ment and the Union Government, will 
be properly taken care of. 

Shri Vamdevan Nair (Ambala-
ipuzha): Is it true that the ration Is 
cut down in same hotels? 

Sbrl C. Su:bra~: Just now the 
hon. Member has passed on a chit to 
me I don't have information about 
it. . I don't think that would have 
happe" led becaUSe there is no pro-
gramn-e to out doWn the ration any-
where there. Probably in some hotels, 

where they are misusing it, it might 
haVe been done. I shall certainly 
look into it and find out what the facts 
are. What I am emphasising is that 
Kerala is our responsibility and we 
shall try to see that this responsibility 
is properly discharged. 

All these distribution problems 
and all this scarcity has arisen 
because of our difficulty on the pro-
duction front. That we have got to 
take care of. I am quite confident 
that it can be taken car~ of and it is 
in that direction we are taking 
various actions and it is in that 
direction that the various suggestions 
made by the hon. Members here and 
the suggestions made by the Esti-
ma'tes Committee will be examined. 
In addition to this, various other 
suggstions have been made with 
regard to the arid zone, hill areas. 
and various other special programmes. 
We have put forward all these pro-
grammes in the P8lPer which we have 
circulated and they have also been 
mentioned in my speech which I 
made before the Sub-Committee of 
the N Btional Development Council. 
Therefore it is not as if we are not 
aware of these things. I can only 
give this assurance that to the best 
of my ability I will see that these 
will not remain merely as paper 
plans and they will not be merely 
speech-making programmes. It shall 
be my endeavour to see that action 
is taken on this basis so that the 
challenge on the food front is 
squarely met as even now we are 
trying to meet the challenge on other 
fronts. 

Sbri SODavane: I want to know 
whether the Commission which was 
set up to fix the foodgrain prices has; 
started functioning and if not, when 
it is likely to start its work. 

Sbrl C. Sabnmanlam: It has al-
ready started functioning from the 
1st of January. A mention wu 
made with regard to the auociatioA 
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of farmers in the functioning of this 
Agricultul,'al Prices Commission for 
the purpose of fixing proper prices. 
A decision has been taken that a 
panel of progressive farmers from 
various parts of the country would 
be associated with this Commission 
for working out proper economic 
prices. 

Dr. M. S. Aney: On account of the 
carelessness of the staff dealing with 
fertiliser, the consumers' societies and 
the fanners are suffering a loss of 
thousands of rupees. I made a brief 
reference to this in my speech and 
wanted to know whether the losses 
Buffered by these people on account 
of the carelessness of the distribution 
staff would be compensated so that 
confidence is created in the working 
of the department. 

Mr. Deputy-Speaker: 
lIuggestion. 

It is only a 

Shri Kapur Sinrh (Ludhian-a): So 
many of us are wanting to put some 
questions. 

Mr. Deputy-Speaker: At 3.30 we 
have to start the non-official business. 

Shri Hari Vishnu Kamath (Hosh-
angabad): Last Friday also we started 
it three minutes late. We won't 
mind that. 

Mr. Deputy Speaker: All right. 
Shri Narendra Singh Mahida. 

8hrl Narendra Singh Mahlda: The 
hon. Minister infonned us during 
Question Hour that there is a crop 
insurance scheme. In Anand in 
Amul Dairy we have got an insurance 
scheme for cattle. Will the Govern-
ment consider such a scheme for cat-
tle for the benefit of farmers? 

8hrl C. 8ubramanlam: We can 
consider that. I shall certainly look 
Jnto it. 

ShrI 'Warlor: The hon. MinlIter 
started by saying about the increase 
In our production. The last sentence 

he said was that read difficulty was in 
production and not in distribution. 
Is it a slip or what? 

Shri C. Subramaniam: The distrl-
bution problem cannot be solved un-
less it is backed by production. 

Shri D. S. Patll (Yeotmal): The 
State Government has been authorised 
to fix the producers' price in con-
nection with coarse grain. In some 
States they have fixed ceiling on 
prices with the result that the far-
mers cannot sell their grain beyond 
a particular price. I would like to 
know what the Government proposes 
to do in this regard. 

Sbri Muthiah (Tirunelveli): I want 
to know whether the Government 
has set up any special machinery to 
study the actunl cost of cultivation to 
the farmers in order to advise Gov-
ernment about fixing support prices 
for the farmer. 

Sbri Kapur Singh: I wish to add 
just a word to the speech, on the 
whole a good speech which the hon. 
Minister has made, that neither 
loans, nor organisations, nor plans, 
nOr poultries nor fisheries, nor inputs 
would help at all unless the hon. 
Minister can convince his colleagues 
that the ~-asants-his own fiesh and 
blood are human beings and not just 
hewers of wood and drawers of 
water. Does he propose to do so? 

Shrl C. Subramaniam: These are· 
all suggestions. 

8hri KapUr Singh: It is a question. 

Shri C. Subramaniam: I do not 
think the assumption of the hon. 
Member is correct. I do not think 
the farmers are considered as any-
thing but human beings. 

Mr. Deputy-Speaker: Am I to put 
any of the cut motions separately? 

Shrl Naren4ra Sin&'h Mahlcla: I 
want my cut motion. Nos. 6 to 9 to. 
be put separately. 
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Mr. Deputy-Speaker: 1 will put 
'1hose cut motions 6 to 9 to the vote 
· of the House. 

Cut MQ/;ion Nos. 6 to 9 were put 
and negatived. 

Shri Yashpal Singh: I want all my 
· cut motions to be put separately. 

Mr. Deputy-Speaker: All right. I 
· will now put cut motion Nos. 36 to 
· 45 to the vote of the House. 

Cut Motion Nos. 36 to 45 were put 
and negatived. 

Shri Sarojoo Pandey (Rasara): I 
want my cut motion Nos. 63 to 94 
to be put separately. 

Mr. DeItuty-Speaker: I will put 
cut motion Nos. 63 to 94 to the vote 
of the House. 

Cut Motion Nos. 63 to 94 were put 
and negatived. 

Shri Sivamurthi Swamy: I want 
· cut motion Nos. 96 and 97 to be put 
: separately. 

Mr. Deputy-Speaker: :,i; will now 
put cut motion Nos. 96 and 97 to 
the vote of the House. 

: Cut Motion Nos. 96 and 97 were put 
and negatived. 

Shri RaJaram (Krishnagiri): I 
.... anrt; that cut moti'on No. 113 to be 
'Put separately. 

Mr. Deputy-Speaker: I will now 
'Put cut motion No. 113 to the vote 

,of the House. 

Cut Motion No. 113 was put 
and negatived. 

Mr. Deputy-Speaker: I will now 
put all the other cut m'Otions to the 
-vote of the House. 

An the other Cut Motions were also 
put and negatived. 

Mr. Deputy-Speaker: The question 
is: 

"That the respective su.ms not 
exceeding the amounts shown in 
the fourth colwnn 'Of the order 
paper be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that 
will come in course of payment 
during the year ending I he 31st 
day of March, 1966, in respect of 
the heads of demands en'tered in 
the second column thereof against 
Demands Nos. 42 to 47 and 128 
to 130 relating to the Ministryt of 
Food and Agriculture." 

The motion was adopted. 

[The motions of Demands for 
Grants, which were adopted J.>y tIle 
Lok Sabha, are reproduced be-
low.-Ed.] 

DEMAND No. 42-MINISTRY OF FOOD 
AND AGRICULTURE 

"That a sum not exceeding 
Rs. 80,38,000/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1966. in 
respect of 'Ministry of Food and 
Agricul t ure'." 

DEMAND No. 43-AGRICULTURE 

"That a sum not exceeding 
Rs. 3,48,10,000/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1966, in 
reSipCCt of 'Ministry of Agricul-
ture'." 

DEMAND No. 44-AGRICULTURAL 
REsEARCH 

That a sum not exceeding 
Rs. 5,43,33,000/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1966, in 
respect of 'Agricultural Re-
learch'." 
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DEMAND No. 45-AmMAL HUSBANDRY 

"That a sum not exceeding 
Rs. 1,07,44,OO()/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will came in course of 
payment during the year ending 
the 31st day of March, 1966, in 
respect of' 'Animal Husbandryl." 

DEMAND No. 46-I!'OREST 

"That a sum not exceeding 
Rs. 1,21,74,000/- be granted to the 
President to complete the Rum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, ]966, in 
respect of 'Forest'." 

DEMAND No. 47-0THER REVENUE 
EXPENDITURE OF THE MINISTRY OF 

FOOD AND AGRICULTURE 

"That a sum not exceeding 
Rs. 29,37,12,000/- be granted to the 
Prsident to complete the sum 
necessary to defray the charges 
which will come in course ot 
payment during the year ending 
the 31st day of March, 1966, in 
respect of 'Other Revenue Ex-
penditure of the Ministry of 
Food and Agriculture'." 

DEMAND No. 128--CAPITAL OUTLAY 
ON FOREST 

"That a sum not exceeding 
Rs. 1,57,000/- be granted to the 
President to complete the sum 
necessary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1966, in 
respect of 'Capital Outlay on 
Forest'." 

DEMAND No. 129-PuRcHASE OF 
FOODGRAINS 

"That a sum not exceeding 
Rs. 3,33,13,75000/- be granted to 
the President to complete the sum 
necessary to defray the charge, 

520 (Ai) LSD-8 

Comm. Report 
which will come in course of 
payment during the year endinr 
the 31st day of March, 1966, fD: 
respect of 'Purchase of Food-
grains'." 

DEMAND No. l30-0THER CAPITA&. 
OUTLAY OF' THE MINISTRY OF FOOD. 

AND AGRICULTURE 

"That a sum not exceeding 
Rs. 70,29,77,000/- be granted to the 
President to complete the sum· 
necessary to defray the charges. 
which will come in course of 
payment during the year ending· 
the 31st day of March, 1966, in 
respect of 'Other Capital Outlay 
of the Ministry of FOOd and Agrt-
culture'." . 

15.l3 hrs. 

MOTION RE. SIXTY -FIFTH R:'-
PORT OF 
PRIVATE 

AND 

COMMITTEE ON 
MEMBERS' BILLS, 

RESOLUTIONS 

Mr. Deputy-Speaker: The House-
will now take up non-official busi-
ness. 

Sbri Hem Raj (Kangra): I beg to. 
move the following: 

.!" 

"That this House agrees with 
the Sixty-fifth Report of the 
Committee on Private Members' 
Bills and Resolution.- presented 
to the House on the 28th April. 
1965." 

Mr. Deputy-Speaker: The question. 
is: 

"That this House agrees with 
the Sixty-fifth Report of the· 
Committee on Private Member~ 
Bills and Resolutions presented 
to the House on the 28th April,.. 
1965." 

The motion was adopted. 




